LOK SABHA

Friday, March 6, 1982 Phaiguna 16, 1913
(Saka) :

The Lok Sabha met at *
Eloven of the Clock
[MR. SPEAKER b the Chal}
OBITUARY REFERENCE
[English _
_ MR.SPEAKER: Honorable Members, |
have to inform the House of the sad demise

of one of our former colleague ShriMadeppa
Bandappa Kadadi.

Shri Kadadi was a Member of the Third
Lok Sabha during 1962-67

Shri Kadadi, an eminent social and
social, educational, commercialand

organisations connected with the develop-
ment of Sholapur. He was also a Member of
mmmrmmcm
tenary Commities.

. - Shd puudmyonz‘rFm
lfy. usmum.qmn

W'Mmhuulim.
and | am sure the House will join me In
Mwahm
tamlly.

Thlluumm“hm
a short while as a mark of respect 1o the

The Members then stood in sllsnce for a
short while

——

[Transiation] _

*142. SHRISURYANARAYAN YADAV:
Wil the Minister of FINANCE be pleased to
state:

= (a) the particulars of wholesale and.
Consumer Price indices of essential com-
modities during the last four months
[Rermeises

) tho menner b wivch the priess of

THE MINISTER OF STATE N THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKURY): (a)to (c). Astate-

ment is laid on the Table of the House. -



' ’ - STATEMENT

"‘:"(n)mmamm
price indices of essential com-

during the last four moniths are .

o&nhmnnmzmly

() The wholesale and consumerprice

mukiplying the quotient by 100. Thoeum-
modRy index is arrived at as the simple
arithmotic average of price rélatives.of al
the varistidt included under that commod-

uﬁhMMm in tum,

worked oul as the weighted arithmetic mean
ofthe indices of the tems/sub-gloups/major

" umcus.tm
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mmmmmmm

- casebasis of value of wholesale transaction

in the economy in'the case of the wholesale

* price index (WP1) and onthe basis of expen-

dRure incurred on the consumption of those

: mmmmmdmmm

price index (CPY).

(c) The Govemment has taken a num-
ber of measures to check price rise. These
include: strict fiscal discipline through re-
duction in fiscal defick, growth of money
supply and ban credit against price-ssnsi-
tive essential commodities, more effective
management of supply and demand of es-
sontial sensitive commodities, and strict
action against hoarders and profiteers. In-
centives are being provided for raising pro-
duction to ensure medium term stabillty in
prices. - ‘
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13 Oral Answers
[ Transliation)

SHRI SURVA NARAYAN YADAV: Mr.
admitted in the statement laid on the Table
that the wholesale prices have increased.
He has given detalled figures. There is no
co-relation between the wholesale price and
the prices charged by shops in rural areas.
there has been enon. ous rise in the whole-
sale prices and no rate list is displayed inthe
shops in rural areas. Is the Government
going to take some firm steps in this regard
so that the village people are supplied food

grains and other essential commodities at

reasonable rate?

SHRI RAMESHWAR THAKUR: This is
animportant question thatfoodgrains should
be made available to villagers in abundant
quantities at reasonable rates. k is done in
two ways. The first is the Public Distribution
System through which we supply essential
commodities and commodities of daily use
upto a limited quantity to the villagers. inthis
connection, at the initiative of the Hon.
Prime Minister, steps have been taken to
supply essential commodities in 1700 re-
‘mote blocks from 7th January, 1992. Apart
fromit, these tems are boughtbythe people
from the open market. all our etfort is made
to ensure that essential commodities are
available in required quantities in the open
market.

SHRI SURYA NARAYAN YADAV: Mr.
Speaker, sir, it appears from the hon.
Minister's reply that the Government does
nothave a concrete scheme. | have pointed
out clear that no commodity is available at
administered wholesale prices in the rural

areas. There is no proper co-relation be-

tween the prices. Has the Government for-
mulated any concrete scheme in this re-
gard? What is their scheme for future? This
is what | have asked and not about 1700

SHRI RAMESHWAR THAKUR: Mr.

Speaker, Sk, there are fair price shops in
rural areas for distribution of essential com-
‘modities 10 villages people at reasonable
rates. People bring various commodities at

PHALGUNA 186, 1913 (SAKA)
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wholesale prices from Bazars and Mandis
also. We make all out efforts to see that
small markets functioing in rural areas or
smallshopkeepers there get adequate quan-
tities of commodities they need. But the
Govemment has no control over the com-
modities soid in the open market. As such,
the Government makes every efforts to
ensure that the wholesalers charge reason-
able prices. It keeps ‘strict vigil on such
wholesalers and cones down heavily on
these who hoardcommodities in large quan-
tities and sell themiat exhorbitant prices. if
the hon. Membianrwishes, | can give him the
figures. Seveps gction has been taken
against people: ifi different States of the
country and the.oig wholesalers found in-
dulging in Hoa'ding have been dealt with
firmly. Peopla:bave been arrested and put
behindbars. Imsn‘asureismstappmpﬁ-
it, the Government is

ate now.
maklnga!f efforts to see that wholesale
goods are f available to village people

- In required quantities at reasonable rates. If .

the hon. member has any suggestion, we
will consider it also.

(English}

SHRIK.P. SINGH DEO: The hon. Min-
ister in his vary detailed reply has given us
twotables. Thefirsttable indicates that most
of the increase is in the food articles. In the
latter part of his answer he said, apart from
the fiscal measures, strict action is being
taken against hoarders and profiteers.

| would like to know whether action
taken againsthoarders and profiteers are by
the Central Govemment or in conjunction
with the State Government. What s the
machinery and what is the effectiveness?

SHRIRAMESHWAR THAKUR:As it i
well known, the machinery is that of the
State Govemment andguidelines have been
issued by the Central Govemment, civil
Supplies Ministry, that all the State Govern- -
ments should cooperate in this operation;
should help to ensure that the goods avall-
able in the market are well distributed; they
are not hoarded; and those who are hoard-
ing the goods should be punished; neces-
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¢y action should be taken to ensure that (c) the percentage of amount of profits/
:o'ym\vdumlydmommhhn dividends eamed on these investments;

avaliable in the market are made; and profi-
teers and hoarders should not keep those
goods. There we need the cooperation of all
the State Govemments. Basically this op-
eration has to be carried by the State Gov-

SHRI K.P. SINGH DEO: What is the

effectiveness of this machinery? Ho has nat ~

told any thing about this.

~ SHRISUDHIR GIRL The hon. Minister
has said that they have no control over the
food articles soid in the market. in view of
this, may tknow formthe hon. Minister as to
whether they will resort to State trading in
foodgrains so that the prices of foodgrains
which are being consumed by the people
below the poverty line are not increased?

SHRI RAMESHWAR THAKUR: As we
have said, foodgrain is the most essential
commodity. Even when we make the
welgthage, we have given 57 per cent to
foodgrains for fuel, etc, we have given six
per cent; housing eight per cent; clothing -
eight per coent and other-.16 per cent. | am
just giving these, to show the importance we
give. .

So, food is the most essential thing and
itis of two parts. One is the food supply we
make of wheat and rice through the Public
Distribution System, where the Govemment
ensures the price. There is no intention that
the entirefood trade should betaken overby
the Government. There is no such intention.
R is not practicable and &t is not desirable
also.

Performance of Mutual Funds
“143. SHRI RAM KAPSE: Will the
Minister of FINANCE be pleased to state:

(a) the amount ‘collected by Mutual
Funds during 1990—91, bank-wise; .

(b) the names of industries/undertak-
ings in which the funds have been invested;

(d) the percentage of loss incurred, ¥
any, by such Mutual Funds during the above
period; and

. (e)the measures taken by the Govern-
ment to avoid such losses in future?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE(SHRI
RAMESHWAR THAKUR): (a)to (a). Astate-
ment is laid on the Table of the House.

STATEMENT

(l)b(c),'l'hemulcolbaadby.
Mutual Funds sponsored by banks for the
Year 1990-91 is given boby:-

Name
SBI Mutual Fund

Canbank Mutual Fund

Amount (Rs. in Crores)

| 1071.0

2117.2
266.0

indian bank Mutual Fund

BOI Mutual Fund 503.0

PNB Mutual Fund 81.2

Total: 4128.4
The names of the industries/undertak-

ings in which funds have been invesied are
not published in the accounts of Mutual
Funds. The Mutual Funds have declared
dividends in the range of 10% to 18% during
'1990-91 under thelr schemes. AH the
schemes of Mutual Funds have eamed

proﬂs.»
SHRI RAM KAPSE: Will the Govern-
ment lay on the Table of the House, the list

of industries and undertakings inwhichfunds
have been invested? ¥ yes, when?

in the reply, the hon. Minister has men-
tioned that they are not published in the
accounts of the mutual funds. ¥ it is not
published, may | know whether the Govem-



